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M a n a g i n g  D i r e c t o r  o f  I n d i a n  T e l b p h o n b  

I n d u s t r ie s , B a n g a l o r e

761. Shri V. P. Nayar: WiU the Minis­
ter of Communications be pleased to 
state:

(a) the name, qualifications, bAth 
general and special, and the present 
overall monthly emoluments of the 
Managing Director of the Indian Tele­
phone Industries, Bangalore;

(b) what post if any, he was oc­
cupying before joining the factory and 
his salary at that post; and

(c) the present terms and conditions of his service?

The Minister of 
(Shri Jagjivan Ram):

Gommanications
( a ) -

Name ■
Qualification

OveraU
Emoluments

S h r i  R .  N a t a r a N  
B .  A .

M e m b e r ,  I n s t i t u t e  o f  
B n f f i n e e r s  ( I n d i a ) ;  
F e U o w o f  t h e  I n s t i t u t e  

o f  D i r s c t o r s  ( L o n d o n ) .

R s .  2750 p e r  m o n t h .

(f>) Post held before General Managei,
joining factory Bombay Telephone

District, in the Indian 
Posts & Telegraphs 
Department.

Salary in that 
Post

Rs. 2 ,0 0 0  P. M. in the 
Scale o f Rs. 2 0 0 0—100— 

2 5 0 0  in July 1 9 4 8 .

monthly emoluments, (iv) length of: 
service in the factory, (v) the posts 
held, if any, Just before joining the* 
factory, (vi) the bonus paid to them^ 
if any, and (vii) also the authority 
which appointed each officer, of all 
the officers drawing a consolidated^ 
monthly emoluments of over Rs. 350/­
per mensem in the Indian Telephone 
Industries, Bangalore?

The Minister of Communications  ̂(Shri Jagjivan Ram): A  statement is 
laid on the Table of the House. [See 
Appendix VI, annexure No. 60.]

•

I n d i a n  T e l e p h o n e  I n d u s t r ie s , B a n g a l o r e  
( C o n t r a c t s )

763. Shri V. P. Nayar: Will the
Minister of Communications be pleas­
ed to lay on the Table of the House a. 
statement showing the details of pur­
chase of material for the Indian Tele­
phone Industries, Bangalore, under 
contracts of over Rs. 25,000 from the 
inception of the factory to 15th August,. 
1953, showing (i) the name and ad­
dress of supplier, (ii) name or names 
of articles, (iii) amount of contracts
(iv) period of contract, (v) period 
which supplies were made and (vi)t 
amount of advances made, if any?

The Minister of Communications  ̂(Shri Jagjivan Ram): A statement is 
laid on the Table of the House. [See 
Appendix VI, annexure No. 61.1

(c) He is on ‘foreign service* from 
the Posts and Telegraphs Department to the Indian Telephone Industries and 
his post is not subject to any tenure. In the matter of leave, contributory 
provident fund contribution, travelling 
allowance rules, age of superannuation 
etc., he is governed by the Government 
conditions of service.

I n d i a n  T e l e p h o n e  I n d u s t r ie s , b a n g a l o r e

762. Shri V. P. Nayar: WiU the Minis­
ter of Comanunications be pleased to lay on the Table of the House a state­ment showing (i) the details of quali­
fication, (ii) present age, (iii) present
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The Deputy Minister of Railways 
and Transport (Shri Alaxesan): (a)

T he licence fee collected from tlie 
licensed porters at Delhi Junction dur­
ing 1952-53 was Hs. 48.444.

(b) The various heads under which 
the amount was spent are as stated 
l>elow:

R8.
The cost o f supervisory staff 38 ,3 7 6 /-/-
Uniform to licensed porters 9 ,52 9 /2/-

T o t a l 4 7 .9 0 5 /2 /-

(c) The license fee is collected to 
cover the cost of the supervisory 
machinery and the cost of uniforms 
:supplied to the porters. '
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The Depnty Minister of RaUways and Transport (Shri Alagesan): (a)
Season tickets are issued on all routes 
« f  the North Eastern Railway except 
over the ̂  old Bengal Dooars Railway 
section. *

(b) The privilege has not been with- 
•drawn from any of the routes. .

N ir iO M \ L  H i g h w a y s  i n  R a j a s t h a n

766. Shri Bheekha Bhai: (a) Will 
the Minister of Transport be pleased 
to  state the progress made during the 
laftt three years for road-construction 
<m National Highway No. 8 between
(i) Himmatnagar-Ahmedabad, (ii) 
Himmatnagar-Rikhadeo and (iii) Udai- 
pur-Rikhadeo? .

(b) When do Government propose 
to  complete the National Highway?

The Deputy Minister of Railways and Transport (Shri Alagesan): (a)

The information required is given be» 
low:

Name of section Present position

Ahmedabad- Estimates for the construc- 
Himmatnagar. tion of the .whole section 

including cross drainage 
works (with the exception 
of cross drainage works on 
the Prantij Himmatnagar 
Section) have been sanc­
tioned and the works are in 
progress. Estimates fur the 
cross drainage works on the 
Prantij-Himmatnagar sec> 
tion are under preparation.

Himmatnagar- (i) Himmatnagar Kherwara • 
Rikhadcv. Section:

All estimates for this section 
except for the portion 
from Raigadh to Bichiwara 
have been sanctioned and 
the works are in progress. 
The estimates for Raigadh- 
Bichiwara section are also 
expected to be sanctioned 
shortly.

(ii) Kherwara-Rikhadcv 
Section:

A metalled road already exists.
Rikhadev- A metalled road already 
Udaipur.______exists.____________________

(b) The. construction of the missing 
links will be completed within about 
five 3rears time.

A d d i t i o n a l  T r a i n s  f o r  Srvra

767. Shri Nanadai: WiU the Minis­
ter of Railways be pleased to state 
what are (i) the Railway trains speed­
ed up, (ii) the additional trains pro­
vided, (iii) the additional acconmioda- 
tion provided in the existing trains, 
and (iv) all other steps that have been 
taken or proposed to be taken conse­
quent on the decision taken to locate 
the Andhra State capital at Kumool7

The Deputy Minister of Railway* 
and Transport (Shri Alagesan): (i)
None of the existing trains on the 
Southern Railway have been specially 
speeded up consequent on the dec*ision 
to locate the Andhra Capital at Kur- 
nool.

(ii) One additional fast through 
train each way is proposed to be intro­




